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of the CCI is concerned. I would not 
like to explain it in greater detail. 
As I explained, we would not like to 
see that the prices go down from 
the level which was reached last 
year. In regard to the specific com-
plaints of that particular area, we 
have not received any complaint; but 
if the hon. Member has any informa-
tion, aTld if he keeps me informed, I 
will check up.

SHRI DAULATSINHJI JADEJA: X 
am glad that he will check up on 
that issue; but along with it, I would 
request Government to check whe-
ther there are complaints regarding 
malpractices in respect of the pur-
chase of cotton. The trend to-day is 
to buy cotton from private traders. 
Will Government encourage pur-
chases from cooperatives, instead of 
from the private traders?

(c) whether the jute mills were 
given financial assistance to make 
purchases; and

(d) if so, details of the assistance 
and their utilisation?

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE): (a) Mon-
itoring Committee on raw jute pur-
chases has set a minimum target for 
purchase by jute mills in West Ben-
gal at 6 lakh bales in October and 

■9 lakh bales each for November and 
December, 1981.

(b) As reported by Chairman, 
IJMA total purchases by mills upto 
7th November, 1981 amount to 21.5$ 
lakh bales.

(c) and (d). A Statement is laid 
on the Table of the House.

SHRI PRANAB MUKHERJEE; We 
get this kind of complaints; and as 
soon as we get them, we also take 
some action. But it would be helpful 
for the CCI to operate, if the market 
is brought under regulation. To some 
extent, the functioning of CCI depends 
on the regulated marketing arrange-
ment. In most of the cotton-growing 
States regulation of cotton trade has 
been made. In some States it has 
not been made, and we have taken it 
up with the State Governments.

MR. SPEAKER: Mr. Mohan Lai 
Patel is not there. Now question 297.

Jute Mills’ target for Purchase 
of Raw Jute

*297. SHRI CH3TTA BASU: Will
ttie Minister of COMMIRCI bg ftfe*
sed to state:

(a) whether it is a fact that the 
jute mills fixed a target of purcha-
sing 1.2 million bales of raw Jute from 
the market this year.

(b) if so, the total purchases made 
by the mills till date;

Statement

(c) and (d). Reserve Bank of In* 
dia has advised all Commercial Banks 
to provide additional credit to jute 
mills for purchase of raw jute upto 
14 weeks’ consumption including of
4 Weeks’ consumption from JC1 and 
an additional two weeks’ consumption 
during peak season of November 1981 
to January 1982 as a measure of price 
support operation for raw jute. 
Banks have also been advised to con-
sider reducing the margin to 10 per 
cent for purchase of raw jute to be 
made in November and December 
and 15 per cent for purchase to be 
made in January ’82.

According to the latest information 
availbale, the total outstanding ad-
vances of all scheduled commercial 
banks to mills/factories and industrial 
users against raw jute were as fol-
lows:

iRs. in crores)

’ June 19&1 31.0
July 1981 31.K
August IKM. 38!
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The mills represented that they 
were not in a positon to draw upon 
the sanctioned credit limits fully be-
cause of continuing depression in jute 
goods market, bleak short term out-
look, accumulation of finished goods 
and liquidity crisis being faced by the 
mills.

the West Bengal Government about 
the performance. Tfae J.C.I. has pur-
chaser, much more than what they did 
earlier. But that is quite inadequate. 
So let us think of something else,

MR. SPEAKER: Question Hour is
over. *

SHRI CHITTA BASU: I think the
hon, Minister knows that time is a 
very important factor. The Monitor-
ing Committee fixed a target for the 
months of October—November, and 
further on. Why were the targets not 
fixed for earlier months—because it is 
alleged that the mills did not enter the 
market at the early part of the jute 
marketing season, only in order to re-
press, artificially; the price of raw 
jute—which resulted in distress sale 
of raw jute on a large scale? If so, 
■will the hon. Minister assure the 
House that having had this experience 
during the current year, steps will be 
taken to ensure that the mills enter the 
market at the early part of the jute 
marketing season?

SHRI PARNAB MUKHERJEE: The 
conclusion of the hon. Member is cor-
rect that the mills did not enter into 
the market in the earlier part and even 
when they entered, that has also not 
given much relief to the grower9 and 
even during my discussion with the 
mills,—one discussion I had indepen-
dently and another in the presence of 
the Chief Minister of West Bengal, they 
had emphasised that it was no use 
purchasing through contract. There 
should be ready delivery so that they 
can pick up from the market and the 
growers can get the price in cash. And 
contract means that a lot of middle-
men also come into it. The figures I - 
have given also include contact figures. 
But this is the fact. We accommodated
them so far as credit is concerned, 
whatever problem they posed we have 
sorted it out. But so far as the price 
situation is concerned, they did not do 
it, and we shall have to think of some 
other mechanism. We suggested to
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